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duction of the Demands and contin-
gent Bill . . .

Shri Harj Vishnu Kamath (Hoshan-
gabad): Only introduction.

Mr. Deputy-Speaker: There will be
no discussion.

ot army (fenT) : Sumeae wEEy,
13 AT AT qH G | AG AL AW
fafrez? q1@ &1 TS & AT HE
& I & wTiT AT 4T | W T AT
EE w9 F faq I )

Mr. Deputy-Speaker: All
Let us hear the Home Minister.

right.

16.44 hrs.

STATEMENT RE: INCIDENT AT
PANIPAT

The Minister of Home Affairs (Shri
Nanda): Mr. Deputy-Speaker, as I
stand before you and before the hon.
Members of this House, my mind is
haunted by the thought of the three
martyrs . . .

An hon. Member: Four.

Shri Nanda:..brave sons of the soil
of India who met their death in cir-
cumstances ghastly beyond world. If
we could imagine the last moments
of their agony, the harrowing ex-
perience when their breath was being
extinguished by the fumesg and smoke
in a godown, from which the dead
bodies were recovered after the deb-
ris had been removed. Death will
overtake everyone of us. But such
death is a heart-rending tragedy in
the extreme. There can be no words
to give expression to the poignancy
of our feelings and the anguish of our
souls.

We, al] of us shoukd express our
deep sympathy and send our condo-
lences to the bereaveq families. And
we have to tell them that in their
overwhelming grief all of us share.
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I have with me a statement from
the Government of Punjab regarding
the facts about this tragedy.

Shri U. M. Trivedi (Mandsaur):
You are not mentioning about the
boy.

Shri Nanda: According to a report
received from the Government of
Punjab, at about 2.30 PM. on 15.3.1966
a procession of about 500 persons in-
cluding Jan Sangh workers and stu-
dents was moving towards the Police
Station Panipat en route to Purana-
kila ground to hold a meeting there.
As the procession was in deflance of
prohibitory orders under Section 144
Cr. P.C, it was asked to disperse. It
refused and started shouting provoca-
tive slogans and hurling brick-bats
As the procession was becoming un-
ruly, the Sub Divisional Magistrate
ordered the use of tear smoke. As
even the use of tear smoke did not
have the desired effect, firing was
resorted to. The mob thereafter dis-
persed at about 3.30 P. M. one person
was injured as the result of the fir-
ing. He was taken to hospital where
he died subsequently.

Shri U. M. Trivedi: Did he die be-
fore that?

Shri Nanda: While this person was
being taken to hospital, he was fol-
lowed by a procession of about 1000
persons. This procession was also
shouting provocative slogans. Ap-
prehending danger from the mob,
Diwan Chand Kakkar, a prominent
Congress worker ran into his shop.
Two more persons Kranti Kumar and
Sant Ram Lamba who were also cong-
ressmen followeq him for protection
against the mob. The processionists
set fire to the shop after sprinkling
petrol on it.

Some hon. Members: Shame.

Shri Nanda: When the debris was
searched, the bodies of these three
persons were found. In this connec-
tion, seven persons have been arres-
ted.
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[Shri Nanda]

Sir, this most reprehensible inci-
dent is not an isolated act. In the
past few weeks the time and the en-
ergy of the House have been devoted
on several occasions to matters aris-
ing out of large scale violence in dif-
ferent parts of the country. The
time has come for all of us to ponder
seriously over unhealthy trends which
are developing and assuming mena-
cing proportions. No democratic
‘Government would like to use force
against the citizens but at the same
time it must be clear to everyone
that no Government can abdicate its
respongibility of protecting life and
property.

Shri D. C. Sharma (Gurdaspur):
What have you done so far?

Shri Nanda: Preservation of public
order is a sacred task and I want to
say here and now that this Government
will not flinch from any action, how-
soever unpleasant it might be, to
stamp out violence, hooliganism and
rowdyism which are not only mar-
ring the fair name of the country but
are putting in serious jeopardy the
precious structure of democratic free-
doms as well.

Shrj D. C. Sharma: Only words.

Shri Nanda: Punjab Government
have already taken a series of steps
to deal with those groups and persons
who are indulging in this insensate
violence, and I can assure the House
that the sternest possible action will
be taken against these anti-social

clements.

There is, however, Sir, one impor-
tant aspect to which I feel it my duty
to draw the attention ot the House.
It is not enough on the part of polit?-
ca] parties and leaders of public
opinion to profess faith in pencefpl
and constitutional ways of action in
a democratic society. They have to
realise, and not only realise but ex-
press through the kind of action they
.organige, the dangers inherent in arou-
sing passions of the population whose
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irrational manifestation they are un-
able to control. The moral guilt of
the loss of valuable lives and the
destruction of property lies squarely
on those who feed the masses on a
vicious kind of propaganda. The
responsibility of all political parties
in this respect is clear and compell-
ing. Not merely by passing resolu-
tions or issuing statements criticising
violence, but also by purposefully
avoiding exploitation of issues with
emotional overtones, they must co-
operate with Government in ensuring
the proper functioning of the demo-
cratic system in the country.

I would, therefore, Sir, appeal to
all sections of the House, and parti-
cularly the opposition parties not to
encourage, by word or deed, actions
which have the possibilities of viol-
ence. I have to say one word more,
Sir. This dastardly and heinous
crime has for us a painful lesson. It
is for us here a warning. It is pos-
sible to ignite the spark in a moment
and to consign to flames a whole
place. Maybe, at that moment, no-
thing can be done about it. But be-
hind the hand which started the fire,
there was a mind which had been
poisoned for days, weeks and
months . . (An  hon. Member:
Years) which provided the impulse
to the hand for that atrocious act.

Shri D. C. Sharma: What was the
Government doing?

Shri Nanda: We have to deal with
the dark and subterranean forces.
It is for all of us to combat the evil
of these sinister forces. We have to
make a Dbeginning, here in this
House. If a Member of the House
says anything which has the sembl-
ance of the advocacy of violence, it
has vast consequences. It has a
large multiplier effect. What we sow
here, people have to reap in the
streets. Therefore, everything pos-
sible has to be done to see that a bad
example is not set here. We have to
fight this battle for India, for the
soul of India, for its freedom and
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for its integrity and we have to start
here and also in the homes, institu-
tions and schools and everywhere be-
cause what faces us now is not a
question of the breakdown of adminis-
tration in a State. What we are
confronted with is the danger of the
brackdown of the social and political
system. It is in the setting we have
to see this problem. Government
will take and has been taking stern
action.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Very late always.

Shri Nanda: It does not come In
very well from those who any time

action is taken start blaming the
Government. ... (Interruptions.) This
is a solemn occasion and I do mot

want to spoil it by political bicker-
ings. I want to make an appeal. We
have to join together in ensuring that
such heinous things which had hap-
pened do not disfigure the pages of
history of this country in the future.

st TWATE wnEx  (ATTEET)
i § St wzAr g §, ww 9w F
ar § oY 75 W ¥ gAAT A &

ot Fo qo fada : ITETH wEKTT,
& w2q ¥ fray W wgew A gt
T T F 919 7Y g awY & for foy
AT Sy Ar FI_T FATAT A |
€7 IR # w1 A g g aw &
afeT ag wTaT IE A oY 9 fw
T A T7 94 F q I[9 FG | IGA
S 7T a7 F7 & i gforw &7 el
JTF TFF 7 91z 7gHY, 39 B geqarw
AT AT W AL 9T A WL AT |
3T F HE ¥ 78 a9 719 TG} fAwer wwy
fr 97 @53 1 Ay A0 0, A AW
T AT I A A & werard ¥
STAT AT | T q7, q@ AT FaY, A
it w favarw 1 fw 7z A€ I
FERE A g gz A foan
FNFEFPE, WIATL 1 T H
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T qIT FAT Tfeq ot 1 frdt £ F
g a7 ¥1 wag7 74 faaAr =afye
fF g 7@ & T o w99 ¥ A
g FE T 3 ) ¥ 76 IEdE FIAT §
f& g At @ wfasmw IF T@

FET

& TR (FIATT) © ITET™
agET, ... (o)

Shri Hanumanthaiya (Bangalore
City): Sir, on a point of order. May
I make a very humble appeal to my
hon. friends on this side of the House?
Now, it is a8 moment of sorrow, not a
moment for bickerings. In Punjab,
most of the places are on fire, not
only places, but the hearts and minds.
As the Home Minister very wisely
appealed, let us not add to that fire.
In fact the Home Minister and the
Government of India are too anxious
to settle these matters at informal
meetings. 1 beg of them not to raise
any controversy, not to further aggra-
vate the troubles that already afflict
the country. I appeal to you not to
allow any more speeches or remarks
on this issue.

Wt TR I wgET,
¥ fAdeT g7 7

JITeqW QT : FITFT F AIANT
qzeq 43 aq |

st TRATWOAR @7 gEAT AT
TR & gt 4, xafaq s dT
fadza wav@ 4

Mr. Deputy-Speaker: Order, order.
Please sit down. 1 would appcal to
all Members on either side not to
aggravate the situation. Let us not
by asking questions or by dot{lg any-
thing try to aggravate the situation.
We should try to pour oil over trou-
bled waters. 1 along With the Home
Minister would appeal to the House
to lend every hand to bring about a
calmer situation and bring peace to
Punjab and to the rest of the country.
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Some hon. Members: We all agree.

Mr. Deputy-Speaker: I would re-
quest everyone of you not to ask any
questions which would not help the
situation.

Shri Hem Barua (Gauhati):
question, Sir.

One

Mr. Deputy-Speaker: No, please.

Shri Ramga (Chittoor): I rose to
appeal to you and others. But you
did not give me an opportunity. I
wanted to say a few words, but even
that, you did not allow. Then what
should I do? Let me only say a few
words.

Mr. Deputy-Speaker:
allow questions.

I would not

oft wq foa (A7) : ag 5% 31
gEaT @ ?

ot gvw W werw (2[)
gfee Y T ¥ S 9T Mo FaqrE
Tt & W TEE T W9 qaAre AL g2y
/[T

oft wq foma : faT agegql & w1a-
AF qewa faar &, 57w ¥ faar
il

Mr. Deputy-Speaker: Order, order.

8hrl Ranga: Sir, you do not want
to allow any questions. You do not
want to allow us to make any state-
ment. You allowed the Home Minis-
ter not only to express sorrow and
sympathy in regard to those horrible
deaths that have taken place as a
result of those disturbances but to
give homilies. We are all feeling the
same sympathy. We are also shock-
ed. But my hon. friend the Home
Minister had not contented himself
with that. He gave a big homily and
drew a lesson from all the things
that have happened. Then he gave
us abjurations, threats, al] sorts of
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things, and you do not want me to
say anything. Though I am the leader
of my party here, you do not want me
to say anything at all. All right; you
have your own way.

But | can only say this. (Interrup-
tion).

Some hon. Members rose—

st Ay femd : I FAAA A
iferdr |

Shri Ranga: I am extremely sorry
and unhappy, and I am sure every
one of the Members on this side, the
Opposition, has feelings of sorrow and
feels sorrowful over what has hap-
pened in regard to those three martyrs
to our social unrest. This is happen-
ing, it is likely to happen. My hon.
friend the Home Minister says we
should consider the consequences of
what we say here and what we do
here, in the larger context of the
whole of the nation and the national
affairs. We are fully aware of that.
I do not know why he thought that
he has a higher sense of responsi-
bility just because he is fated to be
the Minister of Home Affairs than
anyone of us here. Anyhow, it is
within his right to appeal to us, as it
is within my right also to appeal to
you and to him. But why he should
stand up and give us his homily, I do
not know.

One thing is clear. Things are not
well in this country. Who is res-
ponsible? My hon. friend seems to
think in a vicarious manner that the
Opposition is responsible to a larger
extent. But, to a larger extent and
more principally the Government is
responsible. I am mot bringing in the
question of the ruling party. No. The
Government is responsible.

Shri Radhelal Vyas (Ujjain): On
a point of order.

Shri Ranga: T am not going to stand
in your way.

jo 3urod ayy,
order is this.

(SBAA Ivjoupey yS
The Home Minister has
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made a statement. How can any
Member be allowed to make a speech?
The hon. Member is making a speech
on it. Further speeches are not allow-
ed. He can ask for any information;
but he is making a speech. It should
not be allowed. That is the point of
order. (Interruption).

Mr. Deputy-Speaker: Order, order.

Shri D. C. Sharma: You are not
g:ving the opportunity to me to say
a few words. I am coming from
Punjab.

Shri Sheo Naraip (Bansi): We
should get some time to put at least
some questions. That opportunity is
not given to us, but the hon. Member
over there is making a speech. Never
before after we achieved freedom
had there been four adjournment
motions within one month of a ses.
sion. It has taken place now. Is it
our fault?

Some hon. Members: Yes.

Shri Ranga: It you say ‘yes’ with
a due sense of responsibility, I have
no objection. I hope those on the
Treasury Benches do not agree. For
any quarrel, disputc or debate, there
are always two parties. That govern-
ment has so much greater responsi-
bility when 500 people gathered there,
according to his own information, and
they were going in a procession.
(Interruptions) .

Mr. Deputy-Speaker: 1 will allow
them. I have called Mr. Ranga.

Shri S. M. Banerjee (Kanpur): You
cannot take action against them be-
Cause you belong to the ruling party.
(Interruptions).

Shri Ranga: 1 have very many
things to say, but I do not think it is
necessary for me to say anything
more than express my sympathy and
condolences also to the bereaved
families. I was shocked and amazed
by the statement of my hon. friend.
1 do not wish to prolong this:
it is a miserable experience for
him and for me; more so for me.
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Standing as I am here, after having
been their partner in fighting for our
freedom, I am mnow witnessing all
these things.

ot fofa famr (wifo 130) @ fam
1 EIRW A G & ? IRV EAT 4 WT
Eieclk o]

Shri Ranga: The time has come for
the government to make a heart-
searching to see whether they are
capable of providing enough, decent,
satisfactory, soulful leadership to this
country, and whether it is not be-
cause of the inadequate leadership
that all these things are happening.
Let them think about it—we would
also think about it—and realise the
responsibility.

Mr. Deputy-Speaker: Shri D. C.
Sharma.

Shri Kapur Singh (Ludhiana): We
are the persons concerned primarily
with this.

Mr. Deputy-Speaker: Your leader
has spoken.

Shri Kapur Singh: Yes, but I come
from Punjab. (Interruptions).

ot yew W wewT@ : IART {7
w7y A AT R E

Wt TmAww arw : fEAY FOAEY
&1 ¥7 freTs at 73T 57

Shri D. C. Sharma: Everybody
would be in agreement with the
sentiments expressed by the Home
Minister. There is no doubt about
that. I think a tragedy like this is
unprecedented not only in the history
of Punjab and India, but in the his-
tory of the whole world. We have
heard of people who have immolated
themselves. I know the threat of self-
immolation carries great weight in
this country and other countries also.
But I have yet to come across any
instance in any country where people
have been shut in a room, kerosene
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oil has been poured upon them and
they have been burnt to death.

Panipat

An bon. Member: It is a shame for
those who allowed it.

Shri D. C. Sharma: What pains me
most is this that it is becoming an
ever-continuous process. What hap-
pened at Panipat is being repeated in
Ludhiana; what i being repeated in
Ludhiana may be repeated in other
places. I want to ask one question:
Is the nation going to live upon the
homilies that are being given, on the
beautifully-worded statements pre-
pared by the Secretary of this Minis-
try or that Ministry? Is this nation
going to live upon the communique
that will be issued? That will mean
something or perhaps nothing. And
I want to ask the question. How is
law and order going to be restored in
the Punjab?

An hon. Member:
country.

Shri D. C. Sharma: How is law and
order going to be maintained in the
whole country? I do not want to talk
in terms of the country now. I want
to ask, Sir, how is the Punjabi going
to breathe freely and without hindr-
ance, without restraint and without
the sword of death always hanging
over his head? What are we doing
about that? That is the question that
should have been answered. On the
other hand, the hon. Home Minister
has given us a beautiful essay. We
are happy about that essay. I am a
teacher. 1 am used to reading such
essays. I will give very high marks
for this essay. But we do not want
such essays at this time. We want
deliberate action, calculated action,
we want action which will not
end today or tomorrow but action
which will bring peace not only
in the Punjab but in the whole
country. 1 say, Sir, it is not only
Punjab that is under fire. Tomorrow
Delhi will be on fire and day-after-
tomorrow Uttar Pradesh will be on
fire. This fire will spread likc a con-
flagration over all the States of India.

In the whole
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Therefore, I want to make an
appea]l to the Prime Minister. I do
not have any faith in other persons.
I want to make an appeal to the
Prime Minister of India, a noble lady,
the inheritor of noble traditions and
noble policies. I want to make an
appeal to her to get up and say to us
that this will not occur in other
States of India and that Indians will
be able to live freely without fear,
without intimidations and without any
kind of violence. I want her to make
this statement. These Ministers come
and go. I know how some of them
who adorn the treasury benches have
created this trouble. I do not want
to take their names. They have
adorned the Treasury Benches. I do
not want to say anything about them.
They are holding very high positions.

=it wa fag fagrat (7o) -
T T7 HTY Fe; TEATH TGT AT A5 § |

Shri D. C. Sharma: But I appeal to
this noble lady to get up and give
hope to the people, give courage to
the people and give everything neces-
sary by which they can live.

ot T fag fagral : gu gome
FT AHAT E 7H FEL AW A
T F, T W AT F T R
&1 g o Wy i

Y TATAT . AR T g7/,
IATETE WEIET |
Shri H. N. Mukerjee (Calcutta Cen-
tral): Sir, Professor Ranga has
spoken in a manner which was re-
presentative of the feelings of most
of us. I wish to add that when this
morning 1 was, at least, partially res-
ponsible for securing that the Home
Minister should come before the
House and give us some details about
the calamity which has taken place,
I had no idea that a solemn and
sorrowful occasion would be turned
by the Home Minister into an oppor-
tunity for pronouncing the kind of
homily which he is making in such
large numbers that an anthology of
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them could be very easily prepared.
It is a cruel shame that in our coun-
try today there are miscreants who
do such dastardly things as burning
fellow human beings to death, and it
is also a cruel shame that they appear
to get away with it.

It is a terrible thing to remember.
When the Chauri Chaura incident
happened and some policemen were
burnt to death Gandhiji had said that
Swaraj was stinking in his nostrils.
This is the kind of thing which stinks
in our nostrils. We gall want......
(Interruptions).

Shri A, P. Sharma (Buxar): To
whom are all these sermons?

Mr. Deputy-Speaker: Order, order.

Shri H. N. Mukerjee: I do not know
why the hon. Members here get excit-
ed about the responsibility as if I am
asking for punishment to be meted out
to a particular person who is over
there or anywhere else, It is not that.
What I feel shame about is that the
Government of the country, at the
Centre or the States, has failed in
securing conditions where such das-
tardly crimes, which in no part of the
country are countenanced, do not
happen in the way they have happen-
ed. That is not what we wanted to
hear from Shri Nanda about. We all
wanted to be told about the circums-
tances in which this crime took place
and the steps which Government are
taking in order to prevent such crimes
taking place in the future,

But he took the opportunity of say-
ing other things which have very
serious implications—it has gone on
record—which is why we have to say
certain things. He sayg that we should
feel anguish and sorrow, which we do.
We feel sorrow as much, as if not more
than, what Shri Nanda does in regard
to this matter. Some of us personally
have been looking forward to the
reconstruction of Punjab on a more
rational and popular basis. And when
I see this kind of criminal dastardli-
ness, passing muster from day to day, I
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feel sorrower than I can express in
words. We have much more sorrow
than Shri Nanda conceivably has over
the death of these martyrs who have
had to embrace this kind of utmost in-
sufferable annihilation. But he has
gone out of his way, to give a ponder-
ous homily to us. He has gone out of
his way to ask us to behave; he has
said that by implication. As Shri
Ranga has pointed out very capably
and very relevantly, he has gone out
of his way quite gratuitously in order
to mar the solemnity of this evening'’s
occasion. He has gone out of his way
‘0 say by implication that some Mem-
bers of this House, by word or deed,
gave connivance to actions of the das-
tardly sort which he has quoted from
Panipat. This is not playing positive,
this is not playing in a sportsman-
like manner, this is not cricket, this
is hitting below the belt.

If Shri Nanda wants us, on this side
of the House, any of us, any section
of us, to give an omnibus undertaking
1o him that we shall not be standing
with our people when they are in
suffering, in anguish, in agony and
when they in their anger rise in up-
surge, we shall not stand with them
but shall be dancing attendance with
the authorities which justify, with the
arguments which the authoritics al-
ways bring forward to support all that
action they undertake, he will never
have that undertaking from any part
of our population which is self-res-
pecting; he will never have that kind
of undertaking. Nor even the British
under the worst days of imperialist
rule could take from our pcople who
were fighting for freedom the kind of
undertaking., implicit or explicit, in
order not to stand by the side of our
people. When there was the Mopla
Revolt and certain other things tgok
place even after, even Gandhiji with
all his pecu'iur predilections about
non-violence, :tood by the people.
We have to stand by the people....
(Interruptions)  Sir, I want to say
this to you. I do not know why the
Home Minister went campletely out
of his way to tarnish the fictual, ob-
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jective nature of his report, which we
all wanted, tarnish it by all kinds of
implications and insinuations which we
throw back at them, with compound
interest if he wishes to have it. We
behave on the basis of the principles
of probity which we consider to be
right. We are not going to be
deflected from the path which we con-
sider to be in the interests of the
people merely because people in
au.hority make this kind of state-
ment which they have made now.

Mr. Deputy-Speaker: With great res-
pect I have to say that such statements
will not help. Now Shri D. D. Purl

wft TR IITeTE R,
A W OF IR GT ATy | 75 g7

Mr,
down.

Deputy-Speaker: Please
I have called Shri Puri.

sit
oft wndx fag fagrft : & avr
JAMHAT, Te A TATH FT qHAT & |

Mr. Deputy-Speaker:
Please sit down.

Order, order.

Shri D. D. Puri (Kaithal): Mr.
Deputy-Speaker, Sir, I deeply regret
that the Opposition benches should
have chosen this of all the opportuni-
ties to take political advantage of a
very solemn occasion. . (Interrupticn).
Our heads bend down in shame when
we see that our own countrymen, peo-
ple belonging to the Punjab, can com-
mit such dastardly crimes in broad
daylight. We condemn this without
any reservations at all. I take this
opportunity of taking the time of the
House to ask only a limited question.
In view of the fact that this shameful
dustardly crime has been committed
ir broad daylight, are Government
not of opinion that the arrest of only
si't or eight people Is a grossly in-
adequate step to meet the situation?

Shri Nanda: Hundreds have been
msrresteq in that connection.
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Shri D. D. Puri: Have Government
considered the possibility of imposing
punitive tax and collective fines in
Panipat and other places in the
Punjab........ (Interruption).

Mr. Deputy-Speaker: Swami Ram-
eshwaranand,

Shri Kapur Singh: Mr. Deputy-
Speaker, do you realise that we are
the people who are primarily concern-
ed with it and you are distributing
your favours in a manner which would
do, perhaps, more than justice to the
members of your own party?

Mr. Deputy-Speaker: I must be fair
to all the parties. Your leader has
spoken.

Shri Kapur Singh: He may be the
leader of my party.... (Interruption).

Shri Ranga: I have not spoken for
the Punjab.., ... (Interruption).

Mr. Deputy-Speaker: We cannot go
on like this. If there is one from
every party, I can understand......
(Interruption).

Shri Ranga: Why is it that other
Congressmen have been allowed to
speak when he spoke for the whole
of the Congress Party?

Shri Kapur Singh: Shri Nanda has
spoken; then why did you call two

(Interruption).

ft wmaw feg e qaf ot a1
Oford | A Td FTAHATE |
oft farafer forwr - gwTy AR 314

I ATRTE 114 2, &9 WY @R AW
formr =fegd

st wa fowd
L e CERER

st RO - Sy qgey,
# WaraT W AT FTH FEATE €7 w7

;3R HIT FIqY
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& f& F a1 T T AT TN I AT
gt g | AT gEF A R, & afooa g
f 3 I el § 78 3T 9T W@
2 1 A ey g § Har §F s W
Wit ¥ 2 , & 3w I 7 v g
s afa aw ar. . . (Twem) |

ot vy famd : 3% A /T N
T , W FY AT UHER |

o TRTTE & gY S g,
oT9 ALY A1 g 7, IqF T Y 909
@ B T I

& wgr w1zt § e ag wean frg
TR AT § 1 14 IO FT @ WK
AT & AR T AT A F Ay A
AT Y | T F oF AqE fawar o
g% Ifaw ara arg Y | qR AR F
fea, s geem Al g 1 15 A B
fa & Fawr 2 % AT FAR et o7
@ o7 a9, ¥ A0 I §, IqE
IR ATX TF AOEY & IO F A0 7,
% gferq & $O FaTAl A, TF QORI 4
IFX N go o THe A JAH! T
# @y ¥ O faar | 3w ¥ wewAETh
AT § AT AIRY q | AfHA qg AT
aft 27 1 gy o agr A IO A oY
wfews, I M q@rg | 7 7 A
S, T qTEY AT o, 7 gar A wrafar
1 %% 7 | gF faard|, forget ot
W Foft e ¥ Tl g aqn, ) gar @
IT% &R 9@ #7, a8 dww 4w
W FidE & aq @y @ § g
x faadT A o go ¥ ggar v,
ITEY FH T WTAT ¥4 A FAWT 60
T & GTES 9T ¢, A€T 9T 4w & &
¥ QT | IT AqH a7 T qX I QAT
T 7% frandi oF gF ¥ W qmd
Q¥ 91 fory wxa AT A IF 9T A
Mfeat Tard, WA 0T, W G« Iw
73 faadt q™ 9T At < AT aw
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% ey foeate s & gt Y

€@ X XqH e arwl ¥ aqw O

ara ¥ faar 9w fe amt At
@ aE, gaferd i vt W o gaR
RTAT 4t | I9TeT AR, { §w wIA
£ O & wud 1A FIHECFA N

(=wewm) 1

IITeIR wEE : AT, e

oY THTATR : agT 9T (| geAr
q & 3 A FF Y OF W FY
FRT AT G W Y | ITH T T W
Y & WX wwer gun s wqE
& A | Agi ¥ % ofar & s
N T §B T Iq AEF FY T2 FT
Yo o AT 9T g% AT wegaT §
IEH ¥ A1Y | AE IW@ ACF F AW
TR & §F SR INE T8 TEOAT F |
REqATH AT X TS T KT A 7w
A forar AR FTHY @1 39 ofto 2o
T qT AT Y | AGT I HETATr § 3%
®1€ 60 T ¥ FrAY T TR LT
FHTT § WTXFRST £ | T qRd 0
TFA 9T AT FO AR ¥ AH Frdg
faar. ..

IqTeqw wEE : @Y o w7 Wy
o wifad |

of TR - & faega awm
ST | 97 F1 A7 Frda fa fs
THET AT WY A o FHT T A
NI TR QYL
(vrwwr®) W aY ag o o A FA
ATAT FEET AT AT § HA FF WA AN
FHM TR FT A A 3Gt 7 WA A
} wgr fe ot g% &Y 70 & WAL 7-8
7 q¥ ®1§ a1 AT (Smeww) o

sft fto wo waf : Y g T
s .. (sawwm) |

-
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ot oo : wTa ¥ T IR
& A AqF A} 7 ag @wwn 5 Ay
mfeat I awamy §. . . (swEeT)
IR TE TETAT &Y 74T o WTAR 7 MAY
S e & R gafog ag el s
TN Tt §

Mr. Deputy-Speaker: I appealed to
the Members not to add anything to
aggravate the situation. These
speeches are not called for. These
things are not going to help the situa-
tion. ... (Interruptions). Order, order.

oft TrRrwroreR ;w9 AR I A
#ifad |

QW RTTAIY |TEy : JITEIH qENT,
a9 (@ a@ ¥ wrfAgi qgt ) qw
g7 |

Y oHTET  qToE # (® W
wgr g gk oy T g€, A AT
e TqidF v AR . L.

Mr. Deputy-Speaker:
down.

Please it

ot e ;- & qw e @
oqrer A€ §aT 1 ag AN safe gE
& WRRT T T W IR weRT Ay g
Y. . () Lit R
B A1 A gHT F s a & o g
w€ 42 qgt aré T 9 7% gEA Tt
...

% AT WAEq ;TS IATAY Y
ITE

S CRTTAR 93] IAE KN
4R 47 9T § T W @ 41
R 93 9 g faeg AT A N ¥
ST TG o1 FF W gAR T A AR
&1 ATHI § A W7 Y TE JeLY TFAT
2 xafay fased &1 Q) et a1 9ay W
Tt free @& WX ITET AR X YT
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T | T & §~9 IA IF AN FY I
a1 7@ FT fF g wRI g arAER )
@ BT AT 4 W ATHAT AW WA
AR R IW A ¢ | & go o qHO
¥ FET AR A TwFew ¥ W 12w fE
# gg A AtAX Y wnfas o TR
g, Ifww ot # At @mgan § Wik faw
TR & ITF A WY FITEY FY I B
R eFT fear 917 | 78 W da e
¢ WX 7z M T afwat g gt
IAFT AR AT |

Mr. Deputy-Speaker: 1 req d
the Members, even before I allowed
one or two Members, not to aggravate
the situation. These speeches will not
help the situation. I expected the
Members to throw some oil on the
troubled waters. But this is not the
way in which we should go on. (Some
hon. Members rose). No more
speeches.

Some hon. Members: We want to
have our say. ... (Interruptions).

Mr. Deputy-Speaker: Order, order.
All of you should sit down Shri
Kapur Singh.

Shrl Kapur Singh: Mr. Deputy-
Speaker, Sir.... (Interruptions).

Shri Khadilkar (Khed): On a point
of order, Sir.

As you have just mow ruled, I
entirely agree with you that no type
of partisan att.cude should be exhibit-
ed here....

Mr. Deputy-Speaker:
called you.

1 have not

Shri Khadilkar: On a point of order,
Sit....

Mr. Deputy-Speaker: No point of
order. He is a senior Member. How
can ne go on like that? Shri Kapur
Singh.
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Shri Kapur Singh: Mr. Deputy-
Speaker, Sir...... (Interruptions),

Shri K. N. Tiwary (Bagaha): 1
move closure motion.

Shri A. S. Saigal: I move closure

motion. You take the sense of the
House.
Mr. Deputy-Speaker: How can

you go on like that?

Shrl Sheo Narain (Bansi): Closure
has been moved.

o T ¥re oTew ¢ ®FT & A
w1 gty wadlr oft ST W € « feafa
FY @EgA ARAT qg AFE G AEAT
[ §] . (wTaarT)

The Minister of Parliamentary
Affairs and Communications (Shri
Satya Narayan Sinha): I think you

should allow some Members to put
questions, but not to deliver speeches.

ot ay fowd 1 37 /Y T A&
&g I A 7 qgy w1 @aww g ?

Shri Kapur Singh: I want to make
a few observations.

Shri Khadilkar: No, no; only ques-
tions. (Interruptions).

Shri Kapur Singh: If you can con-
trol the House, I will finish my obser-
vations within a minute.

Some hon. Members: No, no.

Shri Kapur Singh: If the House
does not wish to listen to me and you
are incapable of controlling it, I have
no option but to resume my seat.

Shri Parashar (Shivpuri): I rise on
a point of order under rule 372. It
says:

“A statement may be made by
a Minister on a matter of public
importance with the consent of
the Speaker but no question shall
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be asked at the time the statement
is made.”

Therefore, this should be closed.
Closure has already been moved.

Shri Sheo Narain: Closure has been
moved.

Mr. Deputy-Speaker: I am sorry.
I have permitted some Members. I
have called Shri Kapur Singh. He
should finish in two minutes.

Shri S. M. Banerjee:
the rule.

Kindly read

Shri Kapur Singh: There are two
hon. Members still standing on the
other side.

wt firafa forer : SaTemR W@

g @ W WA@Y e Jax F ami
AR LR ciciE il § A (e 1
U ¥ X § & W Y gurdr ardf
a9 & WER 12 AEfRdi Y e ¥
Fe 1 JreT FT fgq 1 Wy A

¥ e #Y qee age wfew § ?
Mr. Deputy-Speaker: When ever a
statement is made by a Minister in
response to a call attention motice,
some questions are allowed. This was
a statement by the Minister. I have

allowed some questions. Now I have
called Shri Kapur Singh.

Some hon. Members: No, no. You
should not allow it.

Mr. Deputy-Speaker: I have allow-
ed two or three Members. 1 have
called Shri Kapur Singh. Let us go
on. (Interruptions).

Shri Parashar: In that case, I would
like to know whether you have sus-
pended rule 372.

ot T o e TR i @
T ® 7 O g au A g &
sferr fr S @ e agt OX W
Fr qfvw § A
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Shri Kapur Singh: Unless you con-
trol the House, how can we go on?
Unless the House is controlled, I will
not speak.

Mr. Deputy-Speaker: In spite of
my appeal, voices are raised against

what I have suggested. Please be
calm. (Interruptions).
@t @t (feee) @ WY W

@ TTT ) TAT TE) TS A I0F I
wi A ag sl Arafi Y ...

Mr. Deputy-Speaker: 1 have not
called you. Please sit down.

ot armh : I FT I & fag
R E A g e g
A N TG

AW WEAG : ATTE A A3
L oc A1

Wt fen e (FEER)
gt TS ¥ oz I@T Iq F; W A
G A e, sl @@ REN

Mr. Deputy-Speaker: Order, order.
Please sit down.

8hri Kapur Singh: Mr. Deputy-
Bpeaker, though I am not altogether
happy at the tone and tenor which
the hon. Minister of Home Affairs has,
perhaps, inadvertently, introduced into
some portions of his speech, I must
say that every Member, every right-
thinking Member on this side of the
House, not only shares in the agony
which is the Home Minister’s at this
time, but also shares the general senti-
ments he has expressed with regard
to the implications of the tragedy.
But patriotism is not the monopoly of
one party, not even of the ruling
party. We on this side....

An hon. Member: What is the ques-
tion?

Shri Kapar Singh: We on this side
also wish the country well. What has
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happened does not put at stake any
question of Hindi vs. Punjabi or
Punjabi-speaking region vs. Hariana
region or Hindu-Sikh relations. But
what is at stake is the entire founda-
tion of free India that we have built
up ever since 1947.

Shri K. N. Pande (Hata):
a question?

Is this

Shri Kapur Singh: I am not putting
a question. Please ask the hon. Mem-
ber to sit down.

Shri K. N. Pande: Is the hon.
Member putting a question or mak-
ing a speech?

Shri Kapur Singh:
friend sit down.

ER P

Let my hon.
I am not yielding.

What is at stake is the entire foun-
dation and the structure which has
been built in this country after 1947;
and what is at stake is the integrity,
if not the future of those who have
presided for fourteen or eighteen
years of the era since Independence.

It is with this objective in view that
I wish to promote the same interests
and the same ends which the hon.
Home Minister has at heart, and 1
wish to make the observation that
he ought to know, and I am sure he
knows, for, it is his business to know,
that there are one or two impressions
which exist abroad; there are two
impressions in particular, One of
them is that the focus of triggerment
of this trouble does not exist in the
towns where the trouble has deve-
loped, and the second impression is
that there have existed, ever since
the trouble started in the Punjab and
a few days before that, some kind of
instructions that the police and the
executive authorities should not use
necessary force to quell the riots and
to control the situation properly.

Shri Khadilkar: Question.

Shri Kapur Singh: 1 request the
hon. Home Minister to do his utmost
to see that these two impressions are
dispelled in the minds of the public.
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Shri Kbadilkar: I want to ask one
question.

Mr. Deputy-Speaker: I am very
sorry that I cannot allow any meore
questions now.

Shri Khadilkar: The hon. Member
Shri Kapur Singh has made a very
serious allegations, and, therefore, I
want to ask one question.

Some hon. Members rcse—

Shri Hem Barua: May I put one
question?

Shri Harl Vishnu Kamath: Let Shri
Hem Barua have his say for one or
two minutes.

Shri Khadilkar: I want to ask one
questions. Shri Kapur Singh has said
that the law and order forces are not
being used. That is a very serious
allegation. Kindly bear with me for
a minute. What I say is that after
listening to....

Mr. Deputy-Speaker: I think the
Prime Minister wants to say some-
thing. ...

Shri Khadilkar: I shall finish in a
minute. ...

Shri M. R. Krishna (Peddapalli):
Let us hear the Prime Minister now.

Mr. Deputy-Speaker: Already, we
have spent forty minutes over this.
Can we go on like this?

oft T quw gqrw 9 7 ga el
®) 7Y faar & ) w gEIR g A oA
waE £

ot A gy Ot A ave &
feft oft weem ) AT aff fear mw
g

Mr. Deputy-Speaker: Can we go
on like this? I would call only one
or two more hon. Members and not
more than that.
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oY O Hww qraw - W9 A AWy
gt Y AT faar @ e w9 gw FY
6T 7 2 FT FUTT FAT FY AT WTER
& ag wifaw 3

oY Wt : IITET WERW, "W
TS X FTa7H ¥ fodT ey A1
& g T @ R AR F wew
fgar wt q@mT @

IqTeam wEY At At
o\ ar  To AifgaT @@ & o

it TREEE o T 5T X
no Afgar  aET

IqTeaw AP ¢ § A S o
T @ 1 A W awwT

oY frfe faw : Swemw e,
WY ¥ IYT § 99 FEE HY q@TATE |
T o w9 guT a3 & oxg awed ®
s difrg, wife o7 @z & gy
ger dim-atarf §

ot W quw a3 AR sy
TaTd AT gt a oY |

ot fasrfa fwg : g ST & Tifisft
Y FRT foaT | WX A FIRAT FTEFATAT
AT @R E

Shri S. M. Banerjee: Can you not
name the hon. Member?

Shri Hem Barua: ] extend my sense
sense of sorrow and shame and at
the same time associate myself with
the sentiments universally expressed,
particularly by the hon. Home Minis-
ter, over the death of those persons in
tragic circumstances. This is a very
sad thing to note that violence is
growing in dimension in this country
and everyone of us has a responsi-
bility, as the hon. Home Minister has
said. As a matter of fact, I do not
find anything that can be described
as a homily in his statement. What
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[Shri Hem Barua]
ever that might be, we are concerned
with one basic fact that Indian unity
must be preserved. India must live.
If India dies, who lives?

We are for communal amity and
national unity and democracy in this
country, and in that light I would say
that 1 welcome the sentiments expres-
sed by the Home Minister in his state-
ment that he is going to take stern
steps against these fissiparous tenden-
cies. 1 only want that he must be
very strong, and take strong measures
to see that all these fissiparous ten-
dencies are nipped in the bud, so that
India may live.

In that connection, if 1 may be
permitted to offer an advice, I would
go this far to tell the hon. Home
Minister and the hon. Prime Minister
also that if necessary the Government
of India should take direct responsi-
bility for the State of Punjab so as
to bring peace to that part of the
country.

Y TR avaw © IS TERE,
EATR S H I & frw w1 /e fardpem ?

Mr. Deputy-Speaker: I called Mr.
Bagri. He did not speak. If you
want, I will give you two minutes. I
am sorry, Dr. Lohia. Mr, Bagri.

ot wrdw fay fegmlt : Q) fae
R ¥ fax g )

! TWEAE qEw : JITEEE
AERY, EAIR T ¥ TF qE A0 |
Y TR, T g9 2EA | W9 §F AR H
et i F e 7
Mr. Deputy-Speaker: I am calling
Mr. Bagri.

o) CR¥EE aTEE AT FT A
wg AT ¥ 1 T AT ¥ OF q@E@ A
T -0k oY A Fw

o Ay fewd ;WX o AMfEm
A, @Y W F T g g 7

Mr. Deputy-Speaker Yes, Dr.
Lohia.
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o TN AAYET Wy : (FREmaT)
I wEET, ¥4 & e ¥ oF gw,
AT wgTA 3@ & €T faamen g——
fe wifq & we% forer 9@ WRE
Fifs ag aelt am ¥ “wifigw”
T ¥, afer 2391 & 999 gu 9 waEw
Fraarg faar g1 2] g7 ag W q@Ew
a1 § fF UF TW IF A G FT q9w
ot & mfy oy | foam 3 ag Taow Fwm@
ag o foeat samar s w@r d, Sfew 3w
AT F Ay RS T FT AAGT TR
¥, 3 99 aFR 99§ fow 3%
WRE | wrEgawFw dag
faFe qrar &

AfFT 7@ & a9 719 78 oY Il
2 fF o9 ST st AT a°F ey & )
agi o7 fas < 9eft ®Y a7 e fam
M ERIF I FTqTE N

&9 ag gaTdy aewfa w1 | faeeft
¥o gfedl & gurdr wwpfa Qe &yt
3 fr Sy gear arfio § g€, TET gy wen
FoOUT & 9 Tag feA ag gf o,
o7 fF @ ag TEE T F Iowi
¥ q gfir T 1 s T ¥ T A
Frarz faargr | AR AW T WA T
STEd | I9 § 92 e &Y we T arferaaTe
¥ g€ oY, 3 i avr wod A faear A
I ¥, afew I A g A, gferw vt
Y, 7T g1, fa=r ST an

gl Q) w 1€ o ATy wegf A A
w§ 3, forg ¥ A ¥ FHA WRHY 9T
g9 Sa @ AR 4 e A,
e &Y seft &y a1 A AT A A |
YA ¥ Forg Wiy T 9 ISR g
T FY I A 1 EW, T W AW
ATt &Y 1T & WX gW TSy B S/
T8 oy &1 w fo W At ¥
a F sqrew g ¥ W g WY



6293 Panipat

¥ T fretam afeq e war
AT o Aewfa ¥ Y oS @y
g fm ...

JUTEAR WENAY | W AT qwE
W F |

o W ANYT sifgar : w9 W
™ et Y =L I7% ¥ 9w qf3-
frafs ¥ @y fifaw |

e Fr ey T F
may § g)owm ¥ ot oww
T ¥fw ofmm Far g wfawl
F g & @w ey
N amy A W ooy W&
e 9 T gk gAfma & o
W fe% 3§ 9T AR A gAY q@H
I ENY, A wwaT fE 0w dwe
@ @M W aw w0 | Afew
IEE gaT ¥ gma 8§ gifew
g Qo fs gw Q¥ w1 FT av
g R A wew fe a1 W1
AT arfier # g, ek @8 fer
T FTF9 g7 A1 TAFP Q| AR
AR FA § W qT i WRR
Tifggare Aot qr) AfFA T @
ot w1t A et T Y g wH
1 wifow @ 7 e gEiw
qFET 2Ny A vy 39 Afw A
g T gux § ye A g
gEwl 9T faew ®T gy A0 Y A
WTATHT Y THAT TBAT | qg Arg
o g

M N 77 §fE FTHTC s
ITHA F1 39 | T F WA X A
¥eR ¥ gu &) O Awr A
I qEieE &@ @ adi &
Qe T QR wET T, wwA 47 &7
LETSCEr I IR £ou Ol C B
w1 IRIE FAT § | IR FHTEA
wfr 1, ¥ w=x sanr fed &
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qU¥ AW ¥ ATIEA AT A0
GT gFMIfAE Arew FETy, T Ag
TR fafer’ irwmiar W
& wrea g fe ag o f AT IR
7§ FRrgAfe AFTEA AE AW
g% THAIHE ARG 9EN AR TR
aar %, foe & wri wogm | AfeTag
w &

FFTET WE WA TT OE-
fer amgE Fraw & FEAT FIEAT
g\ armfas wifqs, aregtas ol
W A W AT Q) R )
W IW 9T wWEqr  weny T
o gt few q@ 9x wmgE?
fafag wTy AgEET F@ gF A
TET # wR & q o A
Ffear § o oF FTER FTIW
a‘tw‘?wrfaﬁ|wzg«§amitff

ot wriw fay fegrelt : 3 fae
W& oy wT M AR o got AT
wg a¥ Afww) 7z 7 EUE WA
p) fwgm wrgarg fe dard q¥
W gfamt F1 oy ®arw T Ao
T B Tfgg f& w W AZ
gro & ¥ Tz wTH Q@ 6g X
FTe gt A | A1 qRAERT I
oY A& @ qqel | dg SaArdl 853
argfamt F1 FarT T
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The Prime Minister and Minister of
Atomic Energy (Shrimati Indira
Gandhi): Sir, I fully support what
has been said, and I would like first
of all to express my deep sorrow at
these occurrences and also pay hom-
age to these three martyrs.

ot tvRw arew o Afaaen X
& WTEHY ST faar &1 Saw W
wfes & & o

Shrimati Indira Gandhi: . . .who
have died in a cause which is dear
to the whole country and who have
followed in the footsteps of our
greatest leader, Mahatma Gandhi;
this is a cause which, as the hon.
Members have pointed out, is also,
essential to the survival of our na-
tion, of our democracy and our secu-
lar setup. I am glad to know that
most hon. Members stressed the need
for controlling the situation. We
ourselves feel that way. I am sorry
if we have not dealt with the situa-
tion ag strongly in the beginning as
we should have. This is perhaps—I
must point out as Shri Khadilkar or
somebody else said the other day
there is so much talk of police ex-
cesses that this has a hampering or
hindering effect on the police them-
selves. Therefore, special instructions
have to be given where they must
deal adequately with any situation.

To W AT WMfgw ¢ Wk
N SN ?

Shrimatl Indira Gandhi: I was sor-
ry to hear what Shri Swamiji said
here, because I myself sent some
people down to Panipat this morning
and my report is that the words sup-
posed to have been said by Kranti
Kumar were not said by him.

To v wAEC Wfgar: W
ne qwE &R g ?
Shrimati Indira Gandhi: I have

only supported the words said by the
hon. Members of the Opposition. I
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want to say just a word about
Kranti Kumar. He as well as the
others, were good Congress workers.
Dewan Chand Kakkar was the sec-
retary of the state congress commit-
tee; Sant Ram Lamba was an impor-
tant congress worker of the area.
Kranti Kumar was very close to most
Congress workers of Delhi. And in-
deed &Ml people associated with the
Independ m t. Immedi-
ately after the non-co-operation
movement, he left college and joined
the National College founded by Lala
Lajpat Rai, along with Bhagat Singh
and others. He went to jail several
times spending nine years in prison.
He was Secretary of the Committee of
Defence for Bhagat Singh in the
Lahore Conspirary case. Actually
his real name was Hans Raj, but
Bhagat Singh gave him the name of
Kranti Kumar to reflect his assess-
ment of Hans Raj's character. I
thought the House should know this.

1 had wanted to say some other
things, but most of those points, es-
pecially the abhorrence of violence,
the need for all of us to try and stop
this trend, have already been expressed
by hon. Members of the Opposition,
and I can only support them there.

I was sorry to hear some Members
suggest or rather allege that in some
way Government was responsible for
these happenings. This ig not at all
true. As I said, you can say that per-
haps action was not adequate at a given
moment. The situation now is
under control. It is true and I have
to say with sorrow that violence has
grown ' in this country. It has not
grown just lately; it has been grow-
ing gradually. It is naturally the
prime responsibility of the Govern-
ment to arrest this growth. But I
must appeal to hon. Members of the
Opposition that this is a matter which
has to be taken up with all partles.

ot ferw wewme WM qE
ey o
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Shrimat! Indira Gandhi: We have T WO T wiEd |
seen even before Independence; we mﬁ;ﬂ f Fﬁ\ &
have seen after Independence, how H t ¥ I B ﬁ LL

the spreading of a particular ideology,
of an idea, does lead to certain situa-
tions. Such situations do not sud-
denly rise up or suddenly happen.
The poisonous seed is sown little by
little and it is this that we have to
fight. There may be a violent deed
here and there. I do not condone it
in anyway. The deliberate sowing of
seeds of discussion, the deliberate sow-
ing of ideas which create flssiparous
tendencies and which create and en-
courage violent action, these, I believe,
should not be condoned by anyone
either is this House or outside. This
is what I wanted to say here.

WMo T g Wifgan : faerT At
war ax famr owrd I &

Mr. Deputy-Speaker: Order, order.

Shrimati Indira Gandhi: The Gov-
ernment is fully aware of the situa-
tion and we wil] take every possible
measure to deal with it with all the
strength at our command.

Mr. Deputy-Speaker: All right. We
will take up the next item of busi-
ness.

ot wrft  ow A ey
@ ax gfaw widy ?

WMo TR WEY oNfigar: T2t o
HANTWER g AT 7 WEars w1 @
gwr s ?

ot wrft: wTETY qE WK fadey
@ A A wgRfE gOETT AT
foedart fawd & @da g€ ¥
wfag ffrizrsan g s G sm
et w1 S AAT o qng

IR WY ;& JaR gRfRe
Tt s g

uoR) Juwr qefre s wfgd |

Mr. Deputy-Speaker: Order, order.
Please sit down. It has been dis-
allowed; the Adjournment Motion has
been disallowed.

17.49 hrs.

DEMANDS®* FOR GRANTS ON
ACCOUNT, 1966-67

The Minister of Finance (Shri
Sachindra Chaudhuri): I beg to move:

“That the respective sums not
exceeding the amounts shown in
the third column of the order pa-
per, be granted to the President,
on account, for or towards defray-
ing the charges during the year
ending on the 31st day of March,
1867, in respect of the heads of
demands entered in the second
column thereof against Demands
Nos. 1 to 146.”

Mr. Deputy-Speaker: Motion moved:

“That the respective sums not
exceeding the amounts shown in
the third column of the order pa-
per, be granted to the President,
on account, for or towardy defray-
ing the charges during the year
ending on the 31st day of March,
1967, in respect of the heads of
demands entered in the second
column thereof against Demands
Nos. 1 to 146.”

Shri Harl Vishnu Kamath (Hoshan-
gabad) rose—

Mr. Deputy-Speaker: Normally,
there would not be any speeches at
this stage.

Shri Harl Vishnu Kamath: Thaet is
no argument and that is no reason
why I should not rise to make some
obgervations. I would, B8ir, invite
your attention to rule 314

*Moved with the recommendation of the President.

2839 (AI) LSD-—10.





